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Bill Summary

The Maharashtra Casinos (Control and Tax) (Repeal)
Bill, 2023

= The Maharashtra Casinos (Control and Tax) (Control and Tax) Act, 1976. The Act permits
(Repeal) Bill, 2023 was introduced in the operation of casinos in the state upon obtaining a
Maharashtra Legislative Assembly on December 7, licence. It provides for levying of taxes on betting
2023. The Bill repeals the Maharashtra Casinos at casinos. Note that the Act is not in force yet.
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